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This OA is filed praying fer a directien te the

respondents that the ipplica‘t herein may be paid the Preductivity

Linked Bonus due for the perjeds he worked as RTP=Shert Duty PA

from 1-10~-1981 to 13-09-1987| by extending'the benefit eof the judgement

dated 31-05-1994 in OA. 611/94 (Annexure A-2 at page 8 te 10) eof

this Tribunal. The applicafjt we® werked as RTPA from 1-10-81 tp 13-9-
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léﬁhereafter-he was discharge %ﬁgﬂwas net regularised. 'Hé submitted

-1994 (Annexure A-3 at page~11) feor pa:z

a representatien dated 23-]

of PL Benus for the peried

the representatien is net
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(Z$ no reply has been receiyed by him for his representation ft.23-1
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[¥he learned %Wfijgppncant submits that even casual

labeurers, eyen if they are| not reqularised, .re getting PL Benus and

alse the Ernagkulam Bench of this Tribunal had directed the autheritis

atus en RTP[PA,and pay them equal te that
pary mamd- p.z_-nmmww:. o Ay,
his;peiht {Eﬁ)n@t mentiened in his repre-
. Even gthOA is silent about this fycter

to coenfer the temperary s
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In view ef the 3

ove, it is prefereble that the

applicant submits a further r% resentatien including the averment

made as above te the cencerngg
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angles and pass a sSpeaking

further representatien incluF

Ca and submit the same teo R-
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4, In the result,

.The applicant
representatien in additien
within a peried ef 30 days
erder te R-3 by RPAD, If s

ot ot

should dispeseﬁ of th&thep

tatioen datgé 23=11-94 withi

of receipt of a cepy of th

is going te be zggrieved by the reply to be given by the R-3
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% if se advised.

ok inte this case fully s¢rem all

The épplicantcﬁgﬁg submit a

the fellewing directien is given:-

f se advised may submit 5 further

auth@ritieé se that the cencerned

ing &1l the peints new made in this

If such representatien

si:)®f that representstien alengwith

© his earlier representatien dt.23-11-94

from the date ef receipt ef a cepy ef this

&

_fraghifrepresentation.

uchtfepresentatiwn is received by R=-3, R-3
resentatiaqﬂal@ngwith the e rlier represen-
D a peried of three menths frem the date-
If the applicant

he 1is

free te appreach this Trilnnal by filing a fresh Oa under sectien 19

ef the A,T, Act.
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